IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI
PRINCIPAL BENCH

ITEM No. 127
(IB)-448(PB)/2017

IN THE MATTER OF:

Rajendra Kumar Saxena .... Applicant/petitioner
V.

Earth Gracia Buildcon Pvt. Ltd. .... Respondent

Order under Section 7 of Insolvency & Bankruptcy Code, 2016 (CIRP)

Order delivered on 04.12.2019

Coram:
CHIEF JUSTICE (RTD.) M. M. KUMAR
HON’BLE PRESIDENT

SH. S.K MOHAPATRA
HON’BLE MEMBER (TECHNICAL)

PRESENT:

For the RP Mr. Anuj Tiwari, Mr. Sandeep Bisht & Ms. Manisha
Rawat, Advs.
ORDER

The matter could not be taken up on account of the fact that
the matters of Bench-III also have to be taken by one of us (M.M
Kumar, President).

List on 09.12.2019.

(M.M' KUMAK]
PRESIDENT

e

(S.K MOHAPATRA)

MEMBER (TECHNICAL)
04.12.2019
Ritu Sharma



